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Ref:-

Sir,

Copy to:

Shri Chatra Bhukhan Gogoi,
Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Sri Satya Nath Sarma,
District & Sessions Judge,
Hojai.

Casual leave.

Your letter No. DJHjl24l2BB6 dtd.3O.hO.2O24.

q
Dated Guwahati the 6 October,2024.

With reference to the above, I am directed to inform you that you have beengranted casuar teave on 08-,-1.2024, aiong with rt"iion r."r. permission, from theevening of 06'17'2024 ti, ths mern;6g or rr.riioz4. The next senior most ludiciar

fl".il.lr.,n,," 
at the station woutd remain in charge Jyour Court and Office during your

yours faithfully,

s4-
REGISTRAR ruIGILANCE)

Memo No.HC.VrI-84/2o03/ /o7r, /A. dated {" t (. 4

1/',nu Project Manager, Gauhati High Court.
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